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(b) It would not be in the public 
interest to disclose the information.

Unemployed Emergency Commissioned 
Officers

865. SHRI P.K, DEO : Will the 
MINISTER OF DEFENCE (RAKSHA 
MANTRI) be pleased to state :

(a) the number of released Emergency 
Commissioned Officers who are without 
employment since more than nine months 
of their release ;

(b) how many of them are Graduates 
and Post-Graduates ; and

(c) how many of them were Graduates 
or Post-Graduates and at the same time 
less than 24 years of age at the time of 
joining the army ?

THE MINISTER OF DEFENCE
(RAKSHA MANTRI (SHRI JAGJ1WAN 
R A M ): (a) 1688.

(b) 126 are Post-Graduates and 588 are 
graduates.

(e) 234.
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Central Government Employees without 
Accommodation

867. SHRI M.M. JOSEPH : Will the 
MINISTER OF WORKS AND HOUSING 
(NIRMAN AUR AWAS MANTRI) be 
pleased to state ;

(a) whether there are some employees 
in the Central Government having more 
than 20 years of service who are still with
out any Goverment accommodation ;

(b) if so, the number of such employees, 
Statewise categorywise, and particularly in 
the Union Territory of Delhi ; and

(c) the steps taken by Government to 
provide the accommodation to such . 
employees at the earliest ?
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THE MINISTER OF STATB IN THE 
MINISTRY OF WORKS AND HOUSING 
(NIRMAN AUR AWAS MANTRALAYA 
MEN RAJYA MANTRI) SHRI I. K. 
GUJRAL) : (a) Applications for allotment 
of accommodation in the 'general pool* 
during a particular year are invited on a 
restricted basis keeping in view tbe likely 
vacancies which may occur during that 
particular year and the number of new 
residential units which may be added. 
In the case of employees entitled to type 
IV and below, the date of priority is deter
mined from the date such employees con
tinuously hold a post under the Central 
Government, State Government etc., 
whereas in case of employees entitled to 
type V and above, the date of priority is 
taken'from the date such employees conti
nuously draw emoluments in respect of a 
particular type. In the case of tbe employees 
entitled to type V and above no statistical 
data in regard to the length o f service 
rendered by them is available in the 
Directorate of Estates. There are certain

employees entitled to type IV and below 
who have put in more than 20 yean of 
service and are still without any Govern
ment accommodation.

(b) The ‘general poor accommodation 
at present is available at Bombay, Calcutta, 
Delhi, Madras, Chandigarh, Faridabad, 
Nagpur and Simla. A statement indicating 
the number of employees who have put in 
more than 20 years of service and have 
not been allotted any Government accommo
dation is attached.

(c) According to the physical targets 
laid down for construction of 'general pool’ 
accommodation at different places during 
the Fourth Five Year Plan, it is proposed 
to construct 8,31 units at Delhi, 1,706 
units at Bombay, 933 units at Madras, 408 
units at Nagpur, 1304 units at Calcutta and 
200 units at Chandigarh. Besides, there is 
also a proposal to construct 144 units in 
type 111 to V at Bangalore, where at present 
no ‘general pool* accommodation is 
available.

Statement

The number of Officers having put in more than 20 years of service and still without 
‘GENERAL POOL* Accommodation at various places.

Type Bombay
(Maha
rashtra)

Calcutta
(West
Bengal)

Chandi
garh 
(U. T.)

Farida- Madras 
bad

(Haryana) (T. Nadu)

Nagpur 

(M. P.)

Simla Delhi 

(H. P.) (U. T.)

I 484 12 63 Nil — 3 6 9
1 1 38 40 40 Nil — Nil 46 Nil
III 171 71 175 Nil Nil Nil 61 352
IV
V*
VI*
VII*

134 101 114 Nil Nil 46 1053

*ln type V to VII, the date of priority is determined from the date the officers 
continue to draw emoluments in respect of a particular type and in their case the date of 
joining service is not available in the Directorate of Estates and as such the number of 
such officers as have put in more than 20 years of service and are without any Government 
accommodation is not available.




